
HIGH COURT OF JAMMU & KASHMIR AND LADAKH 
(Office of the Registrar General at Srinagar) 

***** 

Subject: Constitution of Special Bench(es). 

ORDER 

No: //6J.. of 2026/RG Dated: 16.07.2026 

In partial modification of the existing practice relating to the 

constitution of Special Bench(es), it is hereby ordered that the Special 

Bench( es ), if any, constituted in addition to the regular Roster Benches, shall 

be convened during the second half of Friday on the first date of sitting and 

thereafter, the sitting of such Special Bench( es) shall be at the discretion of the 

concerned Bench, which may convene the Special Bench on such date(s) as it 

may deem appropriate, having regard to the exigencies of work and the 

requirements of proper adjudication of cases. 

By Order. 

L.),q~~ 
Registrar General 

No: ~ I / 13>.....').fRG/GS Dated:l6.07.2026 
Copy of above fonvarded to the: 
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Principal Secretary to Hon ' blc the C hief Justice, High Court of J& K and Ladakh, Sri nagar for infonnation 
of Hi s Lord hip . 
Secretary to llon' ble Mr/Ms. Justi ce,---,----,-,-.,---:-:---:-,----------­
Registrar Vigi lance. High Court of J&K and Ladakh, Sri nagar. 

. .. . .for information 
Regi stra r Rules. High Court ofJ&K and Ladakh. Srinagar. 
Registrar Judicial. High Court of J&K and Ladakh. Srinaga r/Jarmnu lo r info rmation and ncc.:ssary act ion. 
Registrar IT. Jli gh Court of J&K and Ladakh. rinagar. 
Joi nt Rcgi>trar (Judicia l/Protoco l). Jli gh Court of J& K and Ladakh. Srin ngar/Jmnmu . 
Ci'C cCoun,, lligl1 Court of J&K and Ludak h. Sri nagar. 

.. lor inl(ll'lnu tion . 
lnd l.trgc l.ibrar) . JJ, gh Cuurt \\'ing J:un mu/Srinagar I(Jr in l(ll'l nut ion and to kccpth<' record of the same. 

,,,;., ( "" ~\ 'i> "1'\ ")'\, 
Registrar General \ 
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